
Olo the Principal District Judge, Nellore 
11 August, 2022 

OFFICIAL MEMORANDUM 
Sub: PUBLIC SERVICES A.P.J.M.S.S. - Promotions to the Category-8 

i.e., Junior Assistant from the feeder categories of Examiner/Copyist 
from the combined seniority, Record Assistai t/Roneo Duplicator/Lift 
Operator, Senior Driver/Driver and Process Servers in the ratio of 
8:4:1:3 in a cycle of 16 vacancies Objections, if any, from the staff 
members- Called for and received - Submitted - Regarding. 

Ref: 1. This Court's office note dated 20.7.2022 and orders passed 
thereon. 

2. This Court's Official Memo ndum dated 21.7.2022 
communicated in Dis No.3088, dated 26.7.2022. 

3. Representation dated 8.8.2022 of Sri V M.Sai Dinesh, Process 
Server, VII Additional District Judge, Gudur, through the 
Presiding Officer in Dis No.621 dated 8.°2022. 

**** 

With reference to above subject and reference 2 cited, objections, if any. 

have been called for from the Examiner/Copyist, Record Assistant/Roneo 

Duplicator/Lift Operator, Senior Driver/Driver and Process Servers vorking in this unit 

regarding the promotions to the post of Junior Assistant, and representation was 

received in the references 3 cited as mentioned below along with the remarks of 

the undersigned. 

Name &Designation of 
the employee 
SARVASRI 

SI.No. Objection raised Remarks 

V.M.Sai Dinesh, He submitted that he Ter'atively called for 1. 
Process Server, 
VIl Additional District 

passed B.Com., degree from promotion to the post of 
S.V.University, Tirupathi, in Junior Assistant. 
the year 2016, and enclosecd 

photostat 
|Judge, Gudur 

Final decision the 
provisional certificale and wil be taken at the time| 
requested to consider him for of interview. 

promotion to the post of 
|Junior Assistant by including 
| his name. 

copy 0 

In view of the above remarks, the Judicial Officers concerned are hereby 

requested to submit the Special Confidential Reports and Servic: Registers of the 

above staff members by 11:00 A.M on 12.8.2022 for prci 1oicns and direct the 

individual to attend before the undersigned at 5:00 P.M on 128.2022 for interview 

and also direct to produce personal undertaking to the effect that he will discharge 

his duties along with the duties, which are entrusted tu him by the Presiding Officers. 

FTihci KDistrict Judge 
NELLORE 

To 
The VIl Additional District Judge, Gudur. 
The System Officer, Principal District Court, Nellore, with a direction to upload 

the Official Memorandum in the District court website. 

. 
2. 


